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(c) whether workers' representatives 
have referred this matter to the 
Cl'ntre; and 

(d) if so action taken by Govern-
ment? 

The Minister of Labour in the 
Ministry of Labour and Employment 
(Shri Hathi): (a) to (d), A represen-
tation has recently been rece:ved from 
the National Federation of Indian 
Road Transport Workers, New Delhi 
complaining inter alia regarding the 
scheme of consolidated allowance. 
The matter is being examined. 

A.I.R. Stations in Madras State 
3826. Shri DharmaIingam: Will the 

Minister of Information and Broad-
casting be pleased to state: 

(a) whether State Government or 
~e public Of Madras have requested 
i:entral Government to change the 
term 'Akasavani' into 'VanDE' in the 
A.I.R. Stations in Madras State; and 

(b) if 50, the action taken thereon? 
The Deputy Minister in the Ministry 

of Information and Broadcasting (Shri 
Sham Nath): (a) and (b). There is a 
dem:md by a section of the people 
in Madras State for changing the name 
'Akashvani' into the Tamil word 
'Vanoli'. The term 'Akashvani' is the 
stadard Indian language equivah-nt of 
the term 'All India Radio' and is used 
in an Indian language broadcasts. 
This was formerly the call sign in 
Kannada of the former Mysore Radio. 
Government have no objection to the 
use of any other word to connote 
'radio' which may be current in the 
regional language for regional or local 
purposes and instructions already 
exist in this regard. Accordingly the 
word 'Vanoli' is being used by the 
Tiruchi and Madras Stations of All 
India Radio, wherever appropriate, in 
their announcements. The State Gov-
ern',nent have also been consulted in 
the matter. 

Export of Tobacco 
3827, Shri Kolla Venkaiah: Will the 

Minister of Commerce and Industry 
be pl~ased to state: 

(a) the qauntity of different varIe-
ties of tobacco exported by the State 

Trading Coproration in 1959-60, 1960-
61 and 1961-62 to different countries; 

(b) the amount earned thereby in 
different years and from different 
countries separately; 

(c) the order received by the State 
Trading Corporation for different 
""rietie< of tobacco from different 
countries this year; and 

(d) how State Trading Corpora-
tion is purchasing tobacco either from 
growers OJ' traders to fulfil the orders' 

The Minister of International Trade 
in the Mini_try ef Commerce and 
Industry (Shri Manubhai Shah): (a) 

Year 

1959-60 

no. 

IQlio-61 

Do. 

Country Varicty& Quantity 

U.S.S.R. 44,hrq5~ Il>s. "I' 

U.S.S.R. 

Dn. 

Belgium 

Flue-cured Vir-
ginia Tol"a...:co 

6,45.777 l11s. of 
:'~,'r-cJr(:d (tlUIl-
try Tob:-occ(\. 

.P,71,35 l11s. of 
Fluc-cun'd Vir-
ginia T()balT(l. 

39,7600 Ibs. "I' 
"I Flue-cured 
Virginia Toh-
haecf'. 

2,400 lbs. of 
Brighl PL 
rcdrkd strips. 

( b) The va I ues of the e~ports effec-
ted by STC corresponding to the table 
above are respectively Rs. 32,75,497, 
Rs. 4,99,861, Rs. 28,71,742, Rs. 
23,46,440 and Rs. 16,333. 

(c) A contract has been concluded 
with M:5, Razno export of USSR for 
a quantity of 2025 tons of all grades 
of Flug-Cured Virginia Tobacco. 

(d) Supplies to fulfil this order are 
procured from authorised packers, al-
locations to whom are made on the 
basis of their past performance and 
the stocks estimated to be held by 
them. Allocations have been made 
this year to 27 parties. 




